OLEICE OF THE PRINCIPAL DISTRICT & <recrein
SOUTLLDISTRICT ; .,mmlznummww NEW D ,PGE, 1

ORDER

WIth the approval of 1)e Learned Principal Distrier B Sessions ludge, South District i
‘ (AT L] " {4

foHowing transter and POstng Is hereby made with Immediate effocy:-

I'rom ‘%"’Ih

Personal Assistant in the Office
Pool,  South District, Saket
Courts Complex, New Delhi

\ N‘_) Name of the Official

L. Ms. Geeta Gusain Personal Asslstant In he
Personal Assistant

E.C.: 33628517 Court of Ms, Hardeep Kaur,
e Ld. ADJ-04, South District,
Saket - Courts  Complex,
New Delhf

vl v e

Note:-Non-compliance of transfer order or inmediate

' pliay ly proceeding on leave shall be considered deliberate
insubordination and disciplinary action shall be

taken against the erring official, |

|
;\
e

arge (Admn.[)

T, South District,

Saket Courts Complex
New Delhi

Yoo U (> 3 L TRt
No. Admn.I/P&T/SD/Sakey2022/ B2 § 1K 246§ Dated, New Delhi theet =/~ /=22

1. The Ld. Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi. .
2. PSto Ld. Principal District & Sessions Judge, South District, Saket Courts Complex, New Delhi.
3. The Ld. Presiding Officers/ Officers-in-Charge, concerned. .
4. The Drawing and Disbursing Officer, South District, Saket Courts Complex, New Delhi '
5. The Officer-In-Charge, Computer Branch, South district, Saket Courts Complex, New Delhi
6. _Jhe A.O. (Judicial), Administration, (HQs), Tis Hazari Courts, Delhi.
<~ Website Committee, HQs, 'Tis Hazari Courts, Delhi
8. The PRO, South District, Saket Courts Complex, New Delhi,
9. ACR Cell (HQs), Tis Hazari Courts, Delhi
10. Official(s) concerned,
11. Dealing official, LAYERS seat for uploading on LAYERS,

12, Guard File, 5%
A

(Branch Incharge)}’ /

Administration Branch-I

Solith District, Saket Courts Complex
New Delhi

)%Ju’“/




